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83  Written Answers

(figures in million pieces)

Capaclty RBI's requirement
of fresh notes

Name of the Press

Bank Note Press,
Dewas.

Currency Note Press,
Nashik.

Besides, RBI is setting up two more note printing
presses, one at Salboni in West Bengal and other at
Mysore in Karnataka. When fully commissioned by the end
of 1899, their production capacity will be 9900 million pieces
per annum.

(b) and (c) During 1996-97, production of notes In Bank
Note Press, Dewas was 1810 million pleces and in
Currency Note Press, Nashik, it was 3336 million pieces.
The Govemment has taken up modemisation of these
Presses to replace old machines.

(d) and (e) The Government has authorised RBI to
import bank notes of Rs. 100 and Rs. 500 denominations,
of a total value of Rs. 1,00,000 crores, as a one time
measures, to tide over the present shortage situation. The
total CIF cost of imported notes willbe US $ 95.28 millions.

(f) Yes, sir.

(9) BNP/CNP modernisation has been taken up at
an estimated cost of Rs. 536.02 crores. The modernisation
programme will be completed by the of 1998. After
completion of the modernisation, the annual production
capacity of BNP will be increased from 1875 million pieces
to 2904 million pieces and that of CNP, from 4000 million
pleces to 5400 million pieces.

Reservation Policy of SSI
§02. SHRI NAWAL KISHORE RAI:
SHRI NITISH KUMAR:
Will the Minister of INDUSTRY be pleased to
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state: ]

(a) whether the Sub-committee constituted under
the chairmanship of Shri Sabestian Maurice of Indian
Institute of Management, Ahmedabad, has recommended
the abolition of reservation policy for small-scale industries;

(b) it so, the recommendations of the said sub-
committee;

(¢)  whether the Government have also taken certain
decisions after making study of these recommendations;
and

(d) if so, the details of the said decisions and the
reaction of the Government in regard to the abolition of
reservation policy for existing small scale Industries?

* THE MINISTER OF INDUSTRY {SHRI MURASOLI
MARAN): (a) to (d) The Sub-Committee constituted under

To Questions g,

the Chairmanship of Shri Sabestian Maurice of Indian
Institute of Management, Ahmedabad has not recom.
mended abolition of the Reservation Policy for Smaj Scale
Sector as this aspect was not part of the terms of reference
of the Sub-Committee. The terms of reference of the Sub-
Committee were confined to issues relating to finance
credit and sickness. '

[Translation]
Special tems for §8|

503. SHRIMATI KETAKI DEVI SINGH: Will the Min-
Ister of INDUSTRY be pleased to state:

(a) whether there is any proposal under consider-
ation of the Government to give the rights of production
of some special ftems to small scale industries;

(b) ¥ so, the details thereof; and

() by when a final decision Iikely to be taken in
this regard?

THE MINISTER OF INDUSTRY (SHRI MURASOLI
MARAN): (a) to (c) Government has already given ad-
equate rights of production of special items to small scale
industries under its policy of reservation. At present 821
items are reservad for exclusive production in the Small
Scale Sector. Reservation/dereservation of items is a
continuous process and is being reviewed periodically by
the Advisory Committee on Reservation constituted by the
Government under the Industries {Development & Regu-
lation) Act, 1951. This Committee meets at regular intervals
and recommends to the Government items to be added
to and deleted from the list.

Smuggling through Bangladesh

504. SHRI BHAGWAN SHANKAR RAWAT: Wil the
Minister of FINANCE be pleased to state:

(@) whether the incidents of smuggling Into the
country though Bangladesh has come to light;

(b) i so, the details thereof;

(c) whether the Bangladesh Government has ac-
cepted this fact; and

(d) it so, the steps taken to check such incidents?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI SATPAL MAHARAJ): (a) and (b) Yes, a
large number of cases of smuggling through indo-Bangladesh
border has been detected. The details of seizurgs made
during the last 3 years are given below:

Year Value of Seizure
(Rs. in lakhs)
1994-95 3115.63
1995-86 3228.74
1996-97 2782.12




